
CENTRAL A0niNI3TRATIVE TRIBUNAL
PRINCIPAL bench

New ••Ihi, dats^ this tha 27th July, 1999
HON'BLE riR. 3.R. AOIGE, UICE CHAIRriAN (A)
HON'BLE m. P.C. KANNAN, MEr,BER (j) ^ ^

Na. 1164 af iqq^

Sub Inspectar S.S, Chauhan,
Na. 0/2476,
S/a Shri Pyara Lai,
presently pasted in 6th BN,, D.A.P.,
R/a Vill. & P.O. Bhiduki,
Tahsil Palual,
Oiet. Faridaba^ (Haryana). ... Applicant
(By Advacata: Shri Shankar Raju)

Var sus

!• Dalhi Aiministrat ian,
thraugh Aiil, Cammissianar af Palica (SR)
Palica Hsaiquartars, W.3,0. Builiino, '
I.P. Estate, New Oalhi.

2, Dy, Cammissianar af Palica,
Uast District, TilakNagar,
New Delhi. Respanients

(By Aivacata: Shri S.K. Gupta praxy
caunsal far Shri B.3. (ijpta)

0«A. Na. 1256 af 1993

Shri Raft) Singh,
S/a 3hri Duli Chana,
Hause Na. 1302, Gali Na.22,
Suatantar Nagar, Neu Delhi.
prasently CanstabJa 65S4/0ap.
VII BN, , PT3 flalviya Naoar,

" ... Applicant
(By Aivacate: Shri Shankar Raju)

Ve r sua

1» The Lt. Cavernar/Aiministratar ,
Gawernmant af NCT, Delhi
Haj Niuas ,flarg, Delhi.

2, Tha Cammissianar af Palica,
M.S.O. Builiing, Palica Haaiquartars,
New Dalhi. '

3. Tha Dy. Cammissianar af Palica,
North West District,
Delhi. • Raspanients

(By Advacata: Shri S.K. Gupta praxv
caunsal far Shri B.S. Gupta)
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ORDER fOral'

BY HGN'BLE WR. S.R. AQIGE. UIC£ CHAIRS,AM (a)

As thesa twa 0,As invalwe camman quastian af
law ana fact thay ara being aispasad af by this camnian
arder.

Heard bath sides,

3. Respandents* caunsal daas net deny that the brief
details af the evidence ta be led by PUs(alang with the
list af PMs)requira(ita be supplied ta the applicant in
accardance with Rule 16(l) Delhi F.lice (Punishment and

Appeal) Rules, 1980 was net supplied ta the applicant in
either af the tua O.As bafara us.

A. This vary Bench in G.A. Na. 1890/93 decided an
15,7.99 an the basis af ether rulings an the

subject, has held that this infirmity is fatal ta tha O.E,
canductad under tha Delhi Palica (P4A) Rules, 1980,

in «•.ll.u., ani(^th« Impugn.. .r.,rr ,f th. Ol.cipHn.ry Auth.rity
.. U.U „ th, .r.,B .r App.Uat. Auth.rlty ar. qua.h.. an.
«t a,i.,. Th. r..uc.. pay. .f applicant, in b.th O.A. ar.
.r..t.. t. b. r.st.r.. uithln thr,. m.nth. ftam th. .at. .f
r.c.ipt af a c.py ,f thi. .r..r. It ulll b. ap.n t. r.,p.n..nt.
t. prac. agalnat alth.r af th. appllc.nt. In acc.r.anc
With laj;< . if sa advised. Ne casts.

6. Ut . Cpy af thl. ir..r b. plac. m ,.ch cas.

/GV

(S.R.'AOIGE)
Vice Chairrran (A)


